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 BEFORE THE NATIONAL GREEN TRIBUNAL,  

SOUTHERN ZONE, CHENNAI 

                                         

ORIGINAL APPLICATION NO. 127 OF 2024 (SZ) 
  

IN THE MATTER OF:    
  

Neena. S 

Mangaluru Thotta Village, 

Mangalore & Ors  

……Applicant 

  

Versus 

  

The Joint Chief Controller of Explosives,                         

 South Circle, Chennai and Ors.                                

   …. Respondents 

  
  

RESPONSE ON BEHALF OF CENTRAL 

POLLUTION CONTROL BOARD (CPCB)  

  

  

  

  
 

  

M/s.R.Thirunavukarasu 

Counsel for the CPCB 

M-9444012986 
 


